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To,

The Hon'ble National Green Tribunal,

Principal Bench, New Delhi

Faridkot House, Copernicus Marg,

Near India Gate, New Delhi, 110001

Sub.:- Status of BMC formation and PBR preparation as on 13.02.2020.

Ref.:- 1. Secretary, National Biodiversity Authority's letter NBA/Tech Gen/22/34/ MP/11/19-
20 dated 03.02.2020.

2. Affidavit filed before NGT by Resp. No. 14 - M. P. State Biodiversity Board in
compliance of order of NGT dated 09.08.2019 in O.A. No. 347/2016 on 27.01.2020.

In reference to above, Madhya Pradesh State Biodiversity Board has filed detailed
affidavit before the Hon'ble NGT in compliance of order dated 09.08.2019 in O.A. No.
347/2016 on 27.01.2020. As per direction of National Biodiversity Authority the latest report
reagarding status of BMCs formed and PBR preparation as on 15.02.2020 has to be reported
at judicial-ngt@gov.in on or before 15.02.2020.

In compliance of the direction of NBA the progress made in BMC constitution and
PBR preparation after the filing of affidavit is as follows : -

Table: 1. Updated status of BMCs and PBRs in Madhya Pradesh as on 13.02.2020: -

Status of BMC Constitution with Total Constituted | %
Local Bodies BMCs
Rural Development & Panchayat
Jila (District) Panchayat | 52 47 90.38
Janpad (Block) Panchayat 313 293 93.61
Gram Panchayat 22866 19012 83.14
Total 23231 19352 83.30
MPFD
Gramsabha Level (JFMCcum BMC) | 15083 13718 90.95
Total | 15083 13718 90.95
Urban Development

Nagar Nigam 16 0 0]
Nagr Palika 98 0 0]
Nagr Parisad 272 0 0
Total 386 0 0
Grand Total 38700 33070 85.45
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PBRs made till 09.08.2019 890

PBRs wunder progress (Block 1. 150 Janpad BMC level PBR (covering

level BMC PBRs) 10,950 Village Panchayat level BMCs)

2. We have sanctioned 64 Janpad BMC level
PBR projects to schools and colleges of
M.P. covering 4580 village Panchayat
BMCs.

3. We have trained 60 Janpad level PBR
project units and execution of PBR in
progress

4. We will sanction the rest and start
executing the PBR prepartion in due
course.

5. MPSBB will be able to fund and facilitate |
for the rest of 163 Janpad level PBRs to |
cover the rest of the state once we were
provided funds for the same.

Therefore it is humbly requested to include the above updated information in
context to affidavit of MPSBB before Hon'ble NGT case no. 347/2016.

With Regards

St

o/ ¢ (R. Sreenivasa Murthy)
Member Secretary
M. P. State Biodiversity Board

Ed. No./MPSBB/AMS (C & D)/2020/ 35} Bhopal, Dated (3 rl 'R0 2O
Copy to:

1. Secretary, National Biodiversity Authority, S5th Floor, TICEL Bio Park, CSIR
Road, Taramani, Chennai - 600 113 for information please.

2. Shri V.K. Shukla, Advocate, Supreme Court of India, B-69, LGF, Lajpat Nagar-1,
New Delhi-110024.
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Member Secretary
M. P. State Biodiversity Board
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